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UNSTARRED QUESTION NO:2183
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BAN ON ADMISSION IN MEDICAL DENTAL COLLEGES 
Ahir Shri Hansraj Gangaram

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Medical Council of India and Dental Council of India have banned admission of students in medical/dental colleges
under their jurisdiction due to lack of basic facilities in these colleges; 

(b) if so, the list of such medical and dental colleges, State-wise; 

(c) the number of seats likely to be decreased during the academic year 2006-07 as a result of it; 

(d) whether the Government proposes to taken any action in this regard; and 

(e) if so, the details thereof?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH & FAMILY WELFARE (SMT. PANABAKA LAKSHMI) 

(a) to (e): As per the provisions of Indian Medical Council(Amendment) Act 1993 and the Dentists` (Amendment) Act 1993 and the
Regulations framed under these Acts, the permission of Central Govt. is granted initially for a period of one year for establishment of a
Medical College/Dental College. This permission is renewed on yearly basis on verification of achievements of annual targets set out
i n the scheme for opening a college. The process is continued till such time the establishment of Medical/Dental College and
expansion of hospital facilities are complete. In case of failure of the college authorities to meet the annual target of development of
infrastructure and other facilities, as required by MCI/DCI norms, the annual renewal of permission is not granted. The College
accordingly is not eligible to admit fresh batch of students for that academic year. 

The name of the Dental College which was not granted renewal of permission for the academic year 2006-07 for admitting fresh batch
of undergraduate students compared to 2005-06 is given in the statement at Annexure-I. 

There is no such case of refusal of renewal in respect of Medical College compared to 2005-06. 

The names of Medical/Dental Colleges which were granted renewal of permission with reduced intake capacity are given in the
statement at Annexure-II. 

Thus, in total, 400 Medical and 240 Dental seats have not been renewed for 2006-07. If the concerned Medical/Dental College
rectifies the deficiencies pointed out, the intake can be restored for the next year after due appraisal. 

Annexure-I 
Name of Colleges where Central Government has not renewed the permission for admission of the students for the academic session
2006-07 compared to 2005-06. 

DENTAL COLLEGE

S.No.   Name of the College    Stat   Approved       Intake
e     Intake of   during 2006-
the college  07due to non-
renewal



1.     Dental College,         Kerala   60 Seats        Nil
Academy of Medical     
Sciences, Pariyaram

Annexure-II

Name of Colleges where Permission of Central Government has
been renewed with reduced intake for the academic session 2006-
07 compared to 2005-06.

DENTAL COLLEGES

Name of the College      State  Initial  Renewed with
S.No.                                   approve  annual intake-
d        2006-07
annual
intake
1     Panineeya Mahavidyalaya   Andhra  100      60 Seats
Institute for Dental      Pradesh Seats
Science & Research
Centre, Dilsukhnagar

2     Sree Sai Dental College   Andhra  100      60 Seats
& Research Institute,     Pradesh seats
Srikakulam
3     Mahatma Gandhi            Maharas 100      60 Seats
Mission`s Dental          htra    seats
College, Navi Mumbai
4     Eklavya Dental College    Rajasth 100      60 Seats
& Hospital, Kothputli     an      seats
5     K.S.R. Institute of       Tamil   60       40 Seats
Dental Science &          Nadu    seats
Research, Tiruchengode

MEDICAL COLLEGES

S.No.    Name of the College     State  Initial  Renewed with
approve  annual intake-
d        2006-07
annual
intake
1      Pinnamaneni Sidharatha   Andhra  150      100
Instt. of Medical        Pradesh
Science, Chinoutpally
2      G.S.L. Medical College,  Andhra  150      100
Rajahmundry              Pradesh
3      PES Instt. of Medical    Andhra  150      100
Sciences, Kuppam         Pradesh

4     Pratima Instt. of         Andhra  150      100
Medical Sciences,         Pradesh
Karimnagar
5     Shadan Instt. of          Andhra  150      100
Medical Sciences,         Pradesh
Peeranchru



6     Bhaskar Medical           Andhra  150      100
College, Yenkapally       Pradesh

7    Konaseema Instt. of       Andhra  150      100
Medical Sciences,         Pradesh
Amalapuram

8.    Ram Murti Smarak Instt.   U.P.    100      50
of Medical Sciences,
Bareilly
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